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MR. SPEA~ER: You can alk ques-
tions about delay and olber thin,s, but if 
)'OU want to go inlo the detailed dilCussion 
of tbe merits, tbat can be tlkeD up only 
durlna a reauJar ,dcbalinll hour. 
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MR. SPEAKER: It Is a qucstion 
belween members and the Government to 
ask for tbe debate, I am concerned wltb 
tbe procedure to be followed, (/IIlerrupl/oll8) 
I think I will need a number of aspiriDli 
today. It 'S a relular beadache for me. 
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MR. SPEAKER: I thoulht you will 
raise .ome proc.dural or tecbnical objec:-
tiODI. I did Dot allow you to have a 
replar debate OD !hll. I am very lOrry. 
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MR. SPEAKER: I am Dot aUowiDa 
~'ou more time. Kindly relume your seat. 
Papers to be laid Mr. Annasahlb Shinde, 

Notification uoder Ea .. DtJai 
Commodlllea Act 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD, AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI JAGANNATH 
PAHADIA): On behalf of Sbri Annaaahib 
Sblnde, I be. to lay 00 thc Table a Copy of 
Notification No. G.S.R. 1987 (Hindi Ind 
EnBlIsb versions) publisbed in Gazette of 
India dated tbe 3rd December. 1970 rescind-
inl the Andhra Pradesb Coarse Grain. 
(Export Control) Order, IS6S publisbed in 
Notification No. G.S.R. 88 dated the Sth 
January. 1965, under lub'Retion (6) 01 
section 3 of tbe Essential Commodities Act. 
1955. [Plaud In Library. Se, No. LT· 
4621/70J. 

AudIt Rep ... t aDd Audited Aceo.ot. 
of DefelICe Senlc:ea alld Notlfl-

catlool uoder Income·Tall 
Act aod Caltom. Act etc. 

THE MINISTER OF STATE IN mE 
MINISTRY OF FINANCE (SHRI VlDYA 
CHAR AN SHUKLA): I bea to lay on 
the Table: 

(I) A copy of tbc Audit l.eJlOrt. 
Defencc Services. 1970 (Hindi ver-
sion) under article 1 SI(I) of the 
eon.t1tutlon read wltb lub net/on 
3(H) of ICction 3 of tbe 0I&iaI 
Laolulllle. Act. 1963. [PIQcetlln 
Llb,,,ry. Se, No. LT·l625/70]. 

(2) A copy of Appropriation Accountl 
of the Defence SenlCOl for the year 
1968·69 and Commercial Appcndis 


